
GOVERNMENT OF INDIA 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS

LOK SABHA

STARRED QUESTION NO:91
ANSWERED ON:29.11.2005
RELEASE OF FUNDS UNDER CRF 
Argal Shri Ashok;Gehlot Shri Thaawar Chand

Will the Minister of SHIPPING, ROAD TRANSPORT AND HIGHWAYS be pleased to state:

(a) the names of the States to which more funds have been released as against their deposits in the Central Road Fund (CRF) during
each of the last three years and the current year; 

(b) the names of the States to which less CRF was released in the year 2004-05 in comparison to the preceding three years and the
reasons therefor; 

(c) the details of proposals received from various States under the CRF Scheme during each of the last three years and current year,
State-wise; 

(d) the details of proposals sanctioned out of them by the Union Government; 

(e) the reasons for rejection/pendency of the remaining proposals; and 

(f) the time by which the pending proposals are likely to be cleared?

Answer

THE MINISTER OF SHIPPING, ROAD TRANSPORT AND HIGHWAYS (SHRI. T. R. BAALU) 

(a) to (f) : A Statement is laid on the Table of the House. 

STATEMENT REFERRED TO IN REPLY TO PARTS (a) TO (f) OF LOK SABHA STARRED QUESTION NO. 91 FOR ANSWER ON
29.11.2005 ASKED BY SHRI THAWARCHAND GEHLOT AND SHRI ASHOK ARGAL REGARDING RELEASE OF FUNDS
UNDER CRF. 

(a) : The names of the States / Union Territories to which funds in excess of their accruals under Central Road Fund (CRF) had been
released during the last three years and the current year are as under :- 

Year   Name of the States / Union Territories 
  to which funds were released in excess of their accrual

2002-03  Andhra Pradesh, Assam, Chhattisgarh,  Himachal Pradesh, 
  Karnataka, Madhya Pradesh, Meghalaya, Punjab, Rajasthan, 
  Sikkim, Tripura, Uttaranchal and Chandigarh.
2003-04   Orissa
2004-05   Nil
2005-06   Nil as on 31-10-2005. 

(b) : The names of the States / Union Territories to which funds less than their accrual in comparison to any of the preceding three
years were released in 2004-05 under the Central Road Fund (CRF) are Andhra Pradesh, Arunachal Pradesh, Assam, Bihar,
Chattisgarh, Gujarat, Haryana, Himachal Pradesh, Jammu & Kashmir, Jharkhand, Karnataka, Madhya Pradesh, Maharashtra,
Meghalaya, Mizoram, Nagaland, Orissa, Punjab, Rajasthan, Tamil Nadu, Tripura, Uttaranchal, Uttar Pradesh, West Bengal,
Chandigarh, Dadra Nagar & Haveli, Delhi and Pondicherry. 

The main reasons for less release of CRF to the States / Union Territories are as under: 

i) Slow implementation of the works by the respective States; 

ii) The total available fund from CRF for the State roads during 2004-05 was less than that of funds available in the preceding three
years; 

iii) General elections in the country and State elections in some States in the year 2004-05, which affected the sanction of new
projects; 



projects; 

(c) & (d) Details of State-wise proposals received and approved under CRF during the last three years and current year are given in
Annexure-I and II. 

(e) The main reasons for pendency / rejection of the balance proposals of some of the States are available bank of sanction, non
utilization / non submission of utilization certificates of the released amount, proposals not meeting the prescribed guidelines and
lower priority indicated by the State Government. 

(f) Approval of the CRF proposals is a continuous process. The approval depends upon fulfillment of the prescribed guidelines,
utilization of fund and submission of the utilization certificates by the State Governments. 

ANNEXURE REFERRED TO IN REPLY T O PART (c) O F THE LOK SABHA STARRED QUESTION NO. 91 ASKED BY SHRI
THAWARCHAND GEHLOT AND SHRI ASHOK AGRAL TO BE ANSWERED ON 29TH NOVEMBER, 2005 REGARDING
RELEASE OF FUNDS UNDER CRF 

State-wise details of proposals received from various States / Union Territores and approved under the Central Road Fund during the
year 2002-03 and 2003-04 

SlNo States / Union   2002-03     2003-04
 Territories  Details of proposals  Details of proposals
    Received     Approved Received Approved
        Nos Amount   Nos Amount  Nos Amount Nos Amount
     crore)   crore)   crore)   crore)
     (Rs.  (Rs.  (Rs.  (Rs.
1 Andhra Pradesh  0 0.00 0 0.00 90 211.77 90 211.77
2 Arunachal Pradesh 11 25.07 11 25.07 4 15.46 4 15.46
3 Assam   15 33.77 15 33.77 10 14.56 10 14.56
4 Bihar       49 398.00 14 78.38 34 388.45 3 17.70
5 Chhatisgarh      14 69.15 1 8.75 5 13.90 5 28.94
6 Goa        0 0.00 0 0.00 2 7.01 0 0.00
7 Gujarat    116 82.86 116 82.86 95 96.51 95 96.51
8 Haryana          6 57.44 6 30.83 7 42.31 7 42.31
9 Himachal Pradesh 6 9.88 4 8.62 15 29.66 8 14.51
10 Jammu & Kashmir      3 4.60 0 0.00 16 38.00 12 31.40
11 Jharkhand      0 0.00 0 0.00 2 22.23 2 22.23
12 Karnataka    77 52.35 62 39.85 187 143.00 129 94.36
13 Kerala       2 16.18 2 16.18 8 45.15 8 45.15
14 Madhya Pradesh    15 45.87 4 11.01 37 180.96 26 138.92
15 Maharashtra    36 70.52 49 79.12 59 130.17 89 158.20
16 Manipur      5 10.07 2 4.11 3 12.46 1 3.99
17 Meghalaya     5 9.32 5 9.32 3 7.87 3 7.87
18 Mizoram      2 7.66 2 7.66 0 0.00 0 0.00
19 Nagaland  1 2.44 1 2.44 4 9.65 4 9.65
20 Orissa   123 140.21 0 0.00 0 0.00 0 0.00
21 Punjab    19 57.49 1 3.93 35 86.07 0 0.00
22 Rajasthan  82 110.83 82 110.83 62 96.26 62 96.26
23 Sikkim      1 3.66 1 3.66 1 1.12 1 1.12
24 Tamil Nadu   77 70.43 77 70.43 113 82.00 113 82.00
25 Tripura      2 3.56 2 3.56 2 6.12 2 6.12
26 Uttaranchal   15 79.36 2 6.50 31 95.12 26 47.27
27 Uttar Pradesh   64 468.74 10 28.98 0 0.00 15 118.41
28 West Bengal   10 118.56 0 0.00 3 38.69 3 35.81
 Sub-Total  756 1948.02 469 665.86 828 1814.50 718 1340.52
 Union Territories        
29 Andaman & 
 Nicobar Island      1 2.43 1 2.43 1 5.15 1 5.15
30 Chandigarh      2 4.61 2 4.61 2 1.99 2 1.99
31 Dadra & Nagar 
 Haveli       1 0.38 1 0.38 0 0.00 0 0.00
32 Delhi       3 8.94 3 8.94 37 85.80 33 52.37
33 Pondicherry      0 0.00 0 0.00 1 1.27 1 1.27
 Sub-Total  7 16.36 7 16.36 41 94.21 37 60.78
 TOTAL   763 1964.38 476 682.22 869 1908.71 755 1401.30

ANNEXURE REFERRED TO IN REPLY T O PART (c) O F THE LOK SABHA STARRED QUESTION NO. 91 ASKED BY SHRI
THAWARCHAND GEHLOT AND SHRI ASHOK AGRAL TO BE ANSWERED ON 29TH NOVEMBER, 2005 REGARDING
RELEASE OF FUNDS UNDER CRF 

State-wise details of proposals received from various States / Union Territores and approved under the Central Road Fund during the
year 2004-05 and 2005-06 

SlNo States / Union   2004-05     2005-06 
 Territories  Details of proposals  Details of proposals 
    Received Approved Received Approved
    Nos Amount Nos Amount  Nos Amount Nos Amount
     crore)  crore)  crore)  crore)
     (Rs.  (Rs.  (Rs.  (Rs.
1 Andhra Pradesh  11 11.22 11 11.22 66 171.37 66 171.37
2 Arunachal Pradesh 4 16.22 4 16.22 12 39.34 0 0.00
3 Assam   12 40.58 12 40.58 9 28.08 1 3.55



4 Bihar   0 0.00 0 0.00 0 0.00 0 0.00
5 Chhatisgarh  2 33.56 2 21.25 6 47.66 0 0.00
6 Goa   0 0.00 1 2.14 1 2.05 0 0.00
7 Gujarat   15 23.26 15 23.26 80 138.31 80 137.99
8 Haryana   8 49.40 8 49.40 11 101.05 6 45.75
9 Himachal Pradesh 2 4.80 5 7.77 4 20.77 8 25.71
10 Jammu & Kashmir  29 142.79 2 27.00 11 94.90 8 51.43
11 Jharkhand  0 0.00 0 0.00 0 0.00 0 0.00
12 Karnataka  241 145.98 241 145.98 57 41.40 57 41.40
13 Kerala   3 10.21 3 10.21 14 74.46 11 63.70
14 Madhya Pradesh  29 219.06 4 8.52 29 150.53 15 54.60
15 Maharashtra  47 125.58 39 71.39 106 295.93 44 108.59
16 Manipur   1 3.47 1 3.47 3 9.12 1 2.96
17 Meghalaya  1 4.60 1 4.60 13 50.74 1 3.60
18 Mizoram   1 0.51 1 0.51 0 0.00 0 0.00
19 Nagaland  2 8.14 2 8.14 2 8.06 1 3.60
20 Orissa   34 73.21 10 31.30 35 115.79 11 53.60
21 Punjab   9 31.83 12 34.76 13 65.15 5 11.83
22 Rajasthan  45 64.08 45 64.08 112 143.40 112 143.40
23 Sikkim   3 4.24 3 4.24 0 0.00 0 0.00
24 Tamil Nadu  107 140.62 107 140.62 266 529.64 1 2.22
25 Tripura   0 0.00 0 0.00 1 2.06 0 0.00
26 Uttaranchal  7 23.35 1 6.00 3 23.75 0 0.00
27 Uttar Pradesh  45 440.07 23 234.81 14 153.50 20 202.34
28 West Bengal  3 95.67 3 36.83 9 137.81 9 137.81
 Sub-Total  661 1712.45 556  1004.30 877 2444.87 457 1265.45
 
 Union Territories
29 Andaman & Nicobar  0 0.00 0 0.00 0 0.00 0 0.00
 Island
30 Chandigarh  0 0.00 0 0.00 0 0.00 0 0.00
31 Dadra & Nagar Haveli 0 0.00 0 0.00 0 0.00 0 0.00
32 Delhi   1 1.60 1 1.60 8 15.87 0 0.00
33 Pondicherry  1 2.57 1 2.57 1 2.88 1 2.88
 Sub-Total  2 4.17 2 4.17 9 18.75 1 2.88
 TOTAL   663 1716.62 558 1008.47 886 2463.62 458 1268.33
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